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Mr. Speaker: It is never too much,
but when the answer is given, what
should I do? The answer is in the
negative, He has said twice. Now
what does he want further?

Shri Hari Vishmu Kamath: The
papers have come out with reports on
two days that all the Chief Minis-
ters met here, and he was also pre-
sent at the mecting, and afterwards it
was decided to abandon the extension
of prohibition during the e¢mergency
period.-

Mr. Speaker: He says "No".

Shri Hari Vishnu Kamath: And a
comm- ttee was appointed. On that 1
put a question. 1 put that question
originally.

Mr. Speaker: He has answered that
also.

Shri Nanda: | have answered “No".

Shri Indrajit Gupta: May 1 know
whether it is a fact as has been wide-
ly reported that in this reorientation
of the targets, the social services, par-
ticularly education, medical services,
housing and so on. are likely to suf-
fer the most, and if so, whether Gov-
ernment considers that to be a wise
policy?

Mr. Speaker:
only opinion.

The second part is

Shri C. R. Pattabhi Raman: So far
ag the Centre is concerned, the provi-
sion for social services was Rs. 95.81
crores, and it has been brought down
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to Rs. B9.96 crores. So far as the
States are concerned, it was Rs. 1495

crores and has been now brought
down to Rs. 143.9 crores.

Indian armed persomnel handed
over by China

+
[ Shri Koya:
| Shri Hari Vishnu Kamath:
| Shri Bhakt Darsham:
| Shri Balmili:
*375. | Skr ... il Mishra:
< Shri Ram Sewnk Yadav:
Shri Bishanchander Seth:
] Shri Indrajit Gupta:
LShri Hem Barua:

Will the Minister of
pleased to state:

Defence be

(u) the number of Indian armed
personnel missing from 20th October,
1962 to-date and the number of
known casualties among them during
that period in respect of NEFA and
Ladakh separately; and

(b) the number of Indian arme'd
personnel so far handed over to India
by the Chinese Government?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). A statement
giving the required information is laid
on the Table of the House.

STATEMENT

(a) Statement pertaining to num-
ber of casualties among Army per-
sonnel in NEFA and Ladakh:

N -Omcefs Others Total

NEFA .

Killed 20 265 285

Wounded 19 508 617

Missing 125 4905 5030

Total : 165 5768 5932
LADAKH

Killde -— 37 37

Weunded 2 57 59

Missing 5 455 __16_0

Total : 7 549 556
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The total number of missing was
as stated above 5490. Among them,
the following have since been account-
ed for as follows:

(i) Sick or unwounded
Army personnel among
the prisoners repatriat-
ed by the Chinese. 405

(i) Army personnel known
to be prisoners with
the Chinese among the
1131 prisoners (of these
81 have been returned)
whose nominal roll has
been received from
them, 780

fiii) Number of prisoners in
Chinese hands whose
nomina] roll has not

yet been received from
them. 2156

TotaL 3350

Balance on the assumption

that all the personnel
mentioned under (iii)
are Army  personnel

and do not include any
of the repatriated per-
sonnel. 2140

(b} Total number of Army person-
nel handed over by the Chinese from
time to time is 706 (including 2 who
died later). This number is exclu-
sive of 12 dead bodies handed over by
the Chinese. These have been taken
into account in the figures given un-
der (a) above.

Shri Koya: What steps have been
taken to repatriate the rest of the
prisoners?

Shri ¥. B. Chavan: We have not
asked officially for repatriation yet.

Shri Hem Barua: May I know if he
has received any indications to the
effeci iiiat the prisoners of war are
subjected to a rigorous course of
brain-washing by the Chinese while in
their custody?
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Shri Y. B. Chavan: 1t js rather
difficult to understand what is meant
by brain washing........ (Interrup-
tions.)

Shri Hem Barua: It is a very com-
mon word, I think the Defence Minis-
ter knows it; it means indoctrination. .
(Interruptions.) Let me have a list
of words which he does not under-
stand. If he does not understand, it
is a pity. ... (Interruptions.)

Mr. Speaker: Order, order. He has
saig that brain washing is indoctrina-
tion. He may put the question, Has
he any question to ask?

Shri Hem Barua: My question is
whether there are any indications to
the effect that the prisoners of war
in Chinese custody are subjected to a
rigorous course of indoctrination and
if so whether this has been brought
to the notice of Peking.

Shri Y. B. Chavan: There was no
such thing brought to our notice and
so there was no question of bringing
it to the notice of Peking.

Shri Hem Barua: He knows what
brain” washing is.

Mr. Speaker: He puts one question
when he rises; and another, after he
sits down. What should I do? Shri
Banerjee.

Shri S. M. Banerjee: In the state-
ment it is mentioned that the number
of prisoners in Chinese hands whose
nominal roll has not yet been receiv-
ed from them is 2156. What is the
present position?

Shri Y. B. Chavan: [t has not yet
been received.
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Shri Y. B. Chavan: It is very diffi-
cult io answer this question. As long
as we have not heard any final infor-
mation about them, we hope that
possibly they may return and that we
may get certain further information
from the Chinese Government.

Shri Sham Lal Saraf: Has the Gov-
ernment any information about the
sick and wounded prisoners still left
with the Chinese and if so what ar-
rangements have been made to get
them repatriated to our country?

Shri Y. B. Chavan: We have not
given thought to repatriation. Cer-
tainly we are trying to give them
necessary facilities of getting gift
parcels and other things.

Shri Sham Lal Saraf: [ am asking
about the sick and wounded prisoners
still left with the Chinese?

Shri ¥. B, Chavan: I think most
of those who were kept in the border
areas have been returned.

Chinese Embassy in New Delhi
*376. Shri S. N. Chaturvedi: Will

the Prime Minister .bc pleased to .

state:

(a) whether any restriclions have
been  placed on the movements of
officers and staff of the Chinese
Embassy, New Delhi; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). Yes, Sir, on a
strictly reciprocal basis. Members of
the Chinese Embassy have to possess
valid exit permits issued by the
Ministry of External Affairs before
they leave India.

Shri 8. N. Chaturvedi: May 1 know
the date when these restrictions were
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imposed and whether prior to that
they were free to move about even
near the border areas?

Shri Dinesh Singh: These restric-
tions were imposed about a month
ago on exit visas. Previously the
members of the Chinese Mission here
had the same facilities as members of
the other Missions.

Shri §. N, Chaturvedi: My ques-
tion is whether they are free to move
about in this country and tour about
the border areas?

Shri Dinesh Singh: There are cer-
tain restrictions about foreigners go-
ing into what we call the ‘inner line’,
Apart from that, there are no restric-
tions.

Shri Tyagi: The question was as to
whether there was any reciprocal
treatment given with regard to res-
trictions and movements within India.
That has not been answered. Are
you putting the wvery same restric-
tions on their embassy men here in
India, just as they have imposed on
our embassy in China for internal
movement in the country?

Shri Dinesh Singh: No, Sir.
Some Hon. Members: “Why nnt?

Shri Ranga: May I know  whether
the Government are considering the
breaking away of diplomatic relations
with China so that there would be
no need for the continuance of the
Chinese Embassy in Delhi?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): That is not a matter under
the active consideration now.

Shri Hem Barua: May I draw the
attention of the hon. Prime Minis-
ter to the January 4th issue of China
Today issued by the Chinese Embassy
here? Its language is very vitriolic
and anti-Indian also. May I read out
a passage from it?

Mr, Speaker: [ will not advise him
to read it. He might put a question.





